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From

Ref:-

Memo NO.HC.VU-65/

Copy to

To,
Smti Malaya Deb,
Principal Judge,
Family Court, Cachar, Silchar

r^
September,2021

5ub

Madam,

With reference to the above, I am directed to inform you that your prayer
for permission to avait the entire Ciyil yacation from O9.fO.2O2f b 24,10,2021
along witi station leaye permisslon from the ti€ moming of O9.1O.2OZ| Hll
the morning of 2S.lO.2O2l, has been granted. Further, the Counsellor, famity Couft,
Cachar, Silchar will remain in charge of your Court and office in your absence.

qL(L

Yours faithtully,

SJr

JT.REGISTRAR TVIGII.A CE)

shri Kaushik Kumar Sharma,
Joint Registrar (Vigitance),
Gauha[ High Court,
Guwahati

Dated Guwahati, the 2,
Civil vacation.
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1. The Principal Accountant ceneral (A&E), tusa

S/me crUeananager, Gauhau High court.
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